244 Written Answers to [RATYA SABHA] Unstarred Questions

Area officers for monitoring of PDS

1645. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has appointed area officers for monitoring of Public

Distribution System (PDS) in the country;

{b) if so, the details indicating the nature of duty performed by such

officers;

{¢c) whether Government has carried out any assessment of the area officer

scheme during the last two years;
{d) if so, the State-wise details along with the outcomes thereof; and

(e) to what extent this scheme has been successful in improving the

functioning of Public Distribution System?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (FPROF. K.V. THOMAS): (a) to (e) Targeted
Public Distribution System (TPDS) is implemented under joint responsibility of
Central Government and State/UT Governments. Apart from TPDS, some Central/
centrally sponsored schemes of the Ministry are also implemented by State/UT

Governments.

For better feedback on TPDS and other schemes, an arranagement of field
visits by officers of the Department was introduced in the year 2000. These officers
are termed as Area Officers and specific States and UTs are assigned to them for
field wisits under Area Officer Scheme. However, presently, the scheme has been

kept in abeyance.
Stock of wheat with FCI

1646. SHRI NARESH GUJRAL: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) the total stock of wheat stored by FE.C.I. in the open in Punjab and
Haryana, as on 30 June, 2013;



